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Conduct of Election Rules,1961
(Statutory Rules and Order)

FORM -4
[Sce Rule 8]

, List of Validly Nominated Candidate
Election to the Council of States by the elected members of
Chhattisgarh Legislative Assembly.

S. Name of Name of Father/ Address of Party Affiliation
No.  Candidate Husband Candidate
1 2 3 4 5
I. Bhushanlal Teekaram Jangde Rajendra Nagar, Bhartiya Janta
Jangde Post office - Ravigram, Party
Raipur,(C.G.).
/"a'w-vqu_ Ve, ..
Place : Raipur Returning Officer,
Date : 20" March. 2012 Biennial Election to the Council of States.
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